304 Written Answers to [RATYA SABHA] Unstarred Questions

Derailment of 15014 Kathgodam-Jaisalmer express

761, SHRI N. GOKULAKRISHNAN: Will the Minister of RAILWAY S be pleased

to state:

{a) whether it is a fact that ten coaches of 15014 Kathgodam-Jaisalmer Express

derailed between Thayat Hamira-Jailsalmer recently, if so, the details thereof;

{b) whether it is also a fact that Government suspects involvement of ISI in the

said derailment; and
{c) if so, whether Government has ordered any inquiry into this?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY'S (SHRI RAJEN
GOHAIN): (a) Yes, Sir. 10 coaches of train No. 15014 Kathgodam-Jaisalmer Express
derailed at Km. 282/8-9 to 283/4 between Thaiyat Hamira and Jaisalmer stations of
Jodhpur-Jaisalmer section of Jodhpur Division on 20.01.2017.

{(b) No involvement of ISI is suspected in the said derailment.

{¢c) The derailment was inquired into by a departmental inquiry committee. As
per the findings of the inquiry report, the accident occurred due to one Alumino
Thermit (AT) weld (at Km. 282/860 on left side rail of the track) getting suddenly
fractured in heat affected zone in fast progressive manner under the wheel load of Loco
No. 70599 WDG4D. The accident is classified as "Failure of Equipment-Permanent
Way".

Incidents of unlocking of coupling of train coaches

762 SHRI KIRANMAY NANDA: Will the Minister of RAILWAY S be pleased to

state:

{a) whether it 1s a fact that a number of incidents of unlocking of coupling of

train coaches have been noticed in the last one year;

(b)y if so, the number of such cases reported during the last one year, Division-

wise,
{c) whether it is due to mechanical failure or human negligence;

{d) whether any corrective action has been taken so that it does not recur in

future; and
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(e) the details of such action taken by Government?

THE MINISTER OF STATE IN THE MINISTRY OF RATLWAY'S (SHRI RAJEN
GOHAIN): (a) and (b) As per available information, there have been 16 incidents of
unlocking of coupling of coaching trains in the last one year. The details are given

below:

. Central Railway: 3 cases (Nagpur Division-1, Bhusaval Division-1, Pune

Division-1)
. East Central Railway: 1 case (Mughalsarai Division)
. Hast Coast Railway: 1 case (Khurda Road Division)
. Northern Railway: 2 cases (Lucknow Division -2)
. North Central Railway: 3 cases (Jhansi Division-2, Allahabad Division-1)
. Northeast Frontier Railway: 1 case (Alipurduar Division)
. North Western Railway: 2 cases (Jodhpur Division -2)
. South Eastern Railway: 2 cases (Kharagpur Division-2)
. South Western Railway: 1 case (Bangalore Division)

(¢) The uncoupling of trains can occur due to mechanical failure, inadequate

stafl awareness, human negligence, miscreant activity, etc.

(dy and {e) Corrective action as given below 1s taken so as to ensure that

uncoupling of trains does not occur:
. Purchasing the couplings {rom approved vendors.

. Provision of restrictor in coaches having H type coupler and loco having

E type coupler.

. Ensuring proper maintenance of couplings in the workshops and open

line.

. Regular training and counselling of staff and conduct of safety drives,

etc.



